Affidavit to be Furnished by the candidate alongwith Nomination Paper
Before the Retuming officer
For election to Bihar Legislative Assembly (name of the House)

| SWARNA SINGH **son’daughter'wile
Of  SUJITKUMAR Aged
Years, resident of VILLAGE - RAJWA, POST + PS ~ BIRAUL, DISTRICT - DARBHANGA, BIHAR, PIN - 847203
{mention Full postal address), a candidate at the above election, do hereby solemnly affirm and state on oath as under:-

{**strike out whichever is not applicable)

50

(1) 1am a candidate set up by BHARTIY A JANTA PARTY PARTY (Previously VIKASSHEEL INSAAN PARTY)

! aF-earestRE-R5-aH 3
(2) Details of Permanent Account Number (PAN) and status of filing of Income tax return:
5L | Names PAN The financial vear | Total income shown in Income Tax Returniin
M, Tar which the lust Rupees ) for the lnst five Financial Years
Ineome-tax return | completed {as on 315t Mareh)
has been filed
I, Swume Singhd Selfy AUXPSMSIC | 2022-13 (i Mot Yet Filed (2022-23)
i) | Hs 2R34,670 (2021-22)
(i} | Rs 264380 (2020-21)
(iw) | Bs. PO34030 (20019-20)
(v] Rs. 1827810  (2018-2019)
r ¥ Sujit Kumnar {Spouse } AGKPEG252A | 2022.23 {8 Mot Yei Filed (2022-23)
it} Rs, I7.20,980 | 2021-22)
{iii} | Rs. 2251910 {2020-21)
{iv) | Rs. 2059020 (2019-20)
{v) Rs, [H2EI90 (2018-2019)
i) Mot Yet Filed (2033-23)
3. | Awvivardhan Singhl Dependent 1) LYDPS1063A | 2022-23 -
it} Ras, 13080 (2021-22)
(ifi) | Rs 1370 (2020-21)
{ivy | Nil
v il
Arshivardhon Singh (Dependem 23 Nil
4. QLRPS3E3IM | Not Applicable il
iy | Wil
(i) | Mil
; | v | i
|' (Vi | Mil




{3) The following cases) is/are pending agwinst me in which cogniance has been taken my the court:

- NA

51 | Offence Deseription
Mo,
{#) | The details of cases where the court has mken WIL
cognlzmnce, Sections of the Act and description
of the offcnce for which cognizance taken :
(by | MName of the court, Case Mo. and Date of order ML

umking cognizance :

4]

Desaits of Appeal {5) ¢ Applicationsis) for
revision (if any) filed against the above order{s)

ML

{4) Cises in which | have been convicied by a court of faw (other those referred io in form 26): KA

{a) | The deiails of cases, Sections of the Act and
description of the affience for which convicted :

(b} | Mo of the Courtis) Case No. and Date(sh of
orden(s)

(€) | Punishment imposes ©

(5} Thit | give herein below the details of the assets {movable and immovable ete. ) of myself, my spouse and all dependents;

A, Detsils of movable assets:

{Note:

I Assets in joint name indicating the extent of joint ownership will also have 10 be given.
2 Incase of deposit/Investment, the details including Serlal Number, Amount, date of deposit, the scheme, Name of

Bank Institwion and Branch are to be given,

3. Walue of Bonds/Shere Debentures as per the curment market value in Stock Exchange in respect of listed companics and as per
book in case of non-listed companies should be give.

4, ‘Dependent’, here means o person, substantially dependent on the income of e candidaie.
5. Details inchuding amount is 1o beé given separsely in respect of each investment|

Deseriptien Self Spouse

Dependent-1

Swarmna Singh

Sujit Kumar

Avivardhan Singh

Dependent-1
Arshvardhan Singh

Dependeni-3
NIL

Cash i hand

RS, L.02,0000-

RS, 1,332,000k~

RS, 15,0060/

RS, 13,000v-

NIL

Dietaals of deposit in
Bank accuuts (FIMs.
Term Deposits and all
ogher types of depasits
imcluding saving
accoants), [eposits
‘with Fimancial
Imstitticons. Nom-
Ranking Financial
Companies arsd
CONPErNIVE Masctics
o the amounl in each
such deposit

ANNEXURE -1
RS, 6930304 31/

ANNEXLIRE - 11
RS 59,82,605.03-

ANMEXURE -1
RS, VKTRRIO 13-

ANMEXLIRE - 1%
K3, Z2,08,679 2400

NI




(i)

Details of
investment in
Bonds,
DiehneturesShares
and units in
companiesMutial
Funds and others
and then amount.

RS, 67,563,442 Bi¥-

RS 0

NIL

ML

ML

Liv)

Dictails of
Investment in W55,
Posisl Saving
Insurance Pulicies
ang investment in
wry Financial
instruments in Pos)
office or Insurance
Company and the
rmouni

ANNEXURE - ¥
RS 210 RI2

ANNEXURE -V
RS, 1. 32076~

ANNEXURE - VIl
HE 238368

¥

Personal
boans"wdvanee given
10 any person or
entity inchuting
firm, company,
Trust ete, and piher
receivables from
debtors mnd the
TN

NIL

RS 350,000~

ML

NIL

NIL

ivi)

Maor

Vehiches Aircrafts’
YachisShips
(Detnils of Make.
fegkaration nuinber.
Eic. year of
purchase and

amounl )

{viip

ANNEXURE - [X
RS, 25,60,148-

MIL

ML

Jewellery, bullion
and valuable
thingis} {give
detnils of weight
and valug}

ANNEXURE - X
RS. 26,31,500

ANNEXURE - X1
RS, 27,2600

WL

ML

Ay olfiers ussels
such as value of
clalmuinterest

MIL

NIL

NIL

ML

{i

Gross Totnl value

HE. 1L92,08,207.11

WS, 6h.43,041.92

WS, 13,32,17R. 13

NIL.




B.  Details of Immovahle assets:
Mot

1. Properties in jodnt ownership indicating tee extent of joint ownership will also have o be indicated
1. Each land or bullding or apariment should be mentioned sepasately in this format |

8L
Mo,

Description

Self
Swarma singh

Spouse
Sujit Kumar

[rependent-1
Avivardhan Singh

Dependent-2
Arshvardhan Singh

Dependent-3
NIL

L]

Agriculturnl Land
Locationis) Survey
numbser(s}

ANNEXURE - X1

ANNENLRE - X11

NIL

NIl

NIl

Are (total
mensurement in
acres)

ANNEXURE - X1

ANNEXURE-XIN

MIL

NIL

NIL

Whether mheritesd
propery (Yes or Noj

AMNMEXURE - XII

ANNEXLIRE - X1l

NIL

NIL

WIL

Dt of purchase in
case of self —

acquired property

ANMEXURE - X1

ANNEXLIRE - XIII

NIL

NIL

MIL

Cost of Land( in case
of purchase) ai the
time of purchass

ANNEXURE - XNl

ANNEXLURE - MITI

NIL

MIL

Any Investment on
the land by way of
developme Mol
applicable m.
COnstruction etc,

ANNEXURE = XTI

ANNEXLIRE = XII

ML

NIL

WIL

Approximate Current
murket value

Rs. 37.10,000/-

Re. 21,63,938/-

NIL

ML

NIL

(i)

Man- Agricaltural
Land

Location(s) Survey
number{%}

NIL

ANNEXLURE - XIV

MIL

WIL

NIL

Area (lotnl
meRsErcment in s,
i)

NIL

ANNEXURE = N1V

MIL

NIL

NIL

Wieihet inberited
property {Yesor Noj

HIlL

AMNNEXLIRE - X1V

WIL

K,

ML

Drate of purchase in

ense of sell—
sequired property

NIL

ANNEXURE - X1

NIL

NIL

NIL




NIl

ANNEXLRE - X1V

NIL

NI

NIL

ANNEXURE - XIV

RIL

MIL

ML

NIL

Rs. 7.69,550/-

NIL

NIL

fiii)

ANNEXURE - XV

NIL

KIL

MIL

MIL

ANMNEXLURE — XV

NIL

WIL

NIL

ML

Buili-ap Aren {toal
megsurement in 5.

fi.}

ANNEXURE - XY

mIL

NIL

MIL

Whether inherited
property (Yes or No)

ANNEXLIRE - XV

NIL

NIL

NIL

ML

Diate of purchase in
case of self -

acquired property

ANNEXURE - XV

NIL

WIL

NIL

Cost of Land{ in case
of purchase) m the
time of purchnse

ANNEXIRE - XV

NIL

NIL

NIL

Any Investment on
the land by way of
development,
construction eic,

ANNEXURE - XV

NIL

Approximate Carrent
market value

iv)

RS, 2,50,00,000/-

NIL

NIL

NIL

NIL

NIL

NIL

ANMEXLURE -
X¥ILAY
& XV

NIL

NIL




-Survey numvber{s)

Aren (total
ECASUTCITIEnL i1 84,

i) ANNEXURE
NIL XVEA) NIL NIL MIL
& XVIHE)
Built up Area { Total JR—
measurement M sq. NIL XVIA) MIL MIL MIL
i) & XVIR
Whether inherited
property { Yes or Noj
ANNEXLIRE -
NIL AVEAY ML KIL NIL
& KVIH|
Date of purchuse in
case of self - AMHIZLIRE
aequired property ML X¥HAL MIL MIL ML
& XYI)
Cost of Land {in case
of purchase) ot the
time of purchase
AMNEXLRE
NIL KVIiA) WIL NIL NIL
& KVIH)
Any Invesiment on
the hand By way of ANNEXURE -
WIL KVEA) NIL WL NIL
development, & KVEE
construction eie,
Approximose Current
MIL 57 "
Sl e RS 74,25 (K0 Nl NIL MIL
Gl i vl NIl NI NIL
g i ; i : NIL NIL
(vi) | Totml of current
mirket value of (i1 bo | RS, LETI0LO0000 | RS, 1035840800 NIL NIL NIL

{v} shove




() 1 give herein below the details of liabilities/dues o public financial institutions and government: -
{Note: Flease give separate details of name of kank, institation, entity or individesl snd smount before each item)

ETH
M.

Deseription

Swarna Singh
(Seth)

Sujit Kumar
(Spouse)

Avivardhan Singh
(Dependent-1)

Arshvardhan Singh
(Dependent-1)

Dependent-3

(il

Loan or dues o
Bank/Financial
Instinition (5]

Name of Bank or
Financial Institethon,
Amarunt outstanding.
Mature of loan

State Bank of
Indliii, Rihor
Vidhan Mandal_
Brunch, Paina
Vehicle Loan
13,00,000/-

Loan or dues to amy
other individuals/entity
wther than mentioned
nbiowe,

Name{s), Amoant
outstanding, naiure of

loun.

NI,

MIL

ML

NIL

NIL

NIL

NIL

NIL

Amy other lihility

NIL

NIL

NIL

MIL

NIL

Grand total of
linbilities

135, 0001, -

ML

NIL

NIL

NIL

(i)

Government Dues:
Dues to depantments
denling with
Cunvermimeni
sccommodation

NIL

NIL

NI

NIL

Dhues 1o depariments

dealing with sapply of
Wl

NIL

ML

NIL

NIL

MNIL

Dues 1o departments
dealing with suppky of
wiler

NIL

NI

NIL

MNIL

Duesit bo deparimenis
dealing with supply of
electricity

NIL

NIL

~IL

NIl

NIL

[es to depanmenis
denling with supply of
lelephones mobiles

NIL

NIL

NIL

NIL

NIL

Dues bo deparrment
dealing with Gavernmeni
transper {ineluding
sircrafls and belicopaen)

NIL

ML

Ml

MIL

NiL




incouse: Tacx dues NI NIL NIL
Wealth Tax dues
NIL NIL NIL
Service Tux dues
NIL NIL NIL
Munscipal Property tax
e NIL NIL NIL
dues
Sales Tax Duocs NIL NIl NIL
Any other duss
NIL MIL ML
- Grand total af all
=il NIL NIl
| Government ilaes I-

{7y Detsils of profession or occupation;
(a) Self (Swarna Singh) — Seif Employed
{b) Spouse (Sujil Kumir) ~ Centml Government Servamt { Indisn Revenue Service)
(8) My educational qualification is as under;
B.A. (Hons ) in Political Science from AN, College. Magadh University in 1996,

(Ciive details of highest School / University education mentioning the full form of the certificate/diplomn/degree course, name of the Sehool
Lollege/ University and the vear in which the course was compheted. )
19) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (8) ABOVE:

L Narne of the candidate E3Smu ke Swarmn Simgh
Fuill postul address VILL — RAJWA, POST + P15 - BIRALL, =0
3 PISTRICT — DARBHANGA, BIHAR, PIN -
B47203,
. Number and name of the constituency and state T4 GAURA BALURAM, BIHAR
‘ MNume of the political perty which set up the condidnte (otherwise RHARTIY A JANTA PARTY
write *Independent’)
() Name of cases in which conviction onder passed (other than NIL
5 thime refermed to in Form 26)
(b} Total mumber of Pending cases where the counts (5} have mken
cognisnce
Yenr for which |as
& PAN of Total Income Shown
Income Tax Retum fGled
(8) Canddidate AUXPS2051C 2021-1022 RS, 26,34,670
b} Spouse AGKPES252A 21-2022 RS, I7.29.980
(g} [xependent | LYOPS1065A 212022 NIL
td) Dependent 2 QLRPEEEI 1M 221-2022 NIL
T. Dietails of Assets and LIIHILIIIH il rupees
Description Self Spoise Diependent-| Diependent-2 | Dependend-3
Moveable Assets HS, L,9208.297.11 RS B640.941 92 RS 1I3ILITHIY. | HS 23,72670.24 ML
{Total value)




Immaovable Assets

(i

Purchase price of self-
acquired immovable
progeery

Rs. 26,27,000/-

Rs. 38,04,4368/-

MIL

MIL

NIL

Davelopmenl/constrsct
ion cost of immovohle
properiy afler purchase
(if applicabley

NIL

Approximnte current
Market price -
8} Self-acquired asscis
{Total Yalue)
(b} Inberited nsscts
{Towl Value)

Rs. 37,10,000/-

Rs. 2.50,00,000,-

NIL

NIL

NIL

NIL

Rs. 55,00,000/-

RS. 48,58 488/~

NIL

NIL

Linbilities

{1} Cwrvermment dues
{ Totak)

NIL

MNIL

NIL

NIL

MIL

{ii} Loons from Rank,
Finmncial Instingtions
anwl others { Total)

NIL

NIL

NIL

Highest educational qualification;
A (Hons, ) in Political Science from AN, Collepe, Mogadh University in 1996,
{Give detils of highest School / University educstion mentioning the Full form of the cenificate/diploma’ degree course,
name of the School/ College’ University and the year in which the courss was completed. )

VERIFICATION

I. the deponent, above nomed, do hereby verily and declare that the contents of this aifidavit wre true and cormeet 1o the bt sl ey kerwniledge and

belief and o part of it is fulse and nothing maoterial his been concenled there from. | further declore that: -

(m) thire is no case of conviction or pending case against me other that those mentioned In fems 5 and & of Part A and B sbove:
{b) L my spouse. or my dependents do not have nny asset or Hability, other than those mentioned in items 7 and 8 of Part A and item %, 9 and
10 of Part B above.

2023

\9 waine S, "’j}‘

DEPONENT

Affidavit should be (iled latest by 300 PM on the lest day of filing nominations,

AfMidavit should be swom before an Cath Commissioner or Magistrate of the First Class or before a Notsry Pubiic.

All colusmms should be filled up and o eolumn to be left blank. Tt there is no informatlon to fumish in respect of any ltem, cither “NiE" or
“Not  applicable” | as the case may be, should be mentioned.
The affidavit should be either tvped ar wrinen legibly and neatly.



o - ANNEXURE - |
Swarna Singh (Self):

Details of deposit in Bank accounts (FORs, Term Deposits and all other types of deposits including
saving accounts), Deposits with Financial Institutions, Non-Banking Financial Companies and
Cooperative societies and the amount in each such deposit

Self Swarna ICIC| Bank, Deposit Fixed | Account Individual

Singh Comtinagar, . Deposit .
b Lukhnow L o Type
Branch Deposit Amount: T2,83,872.52
Date: 29/03/2023
Self Swarna Corparation  Bank | Deposit Saving | Account Individual
" (Now merged with Type: .
aingh Union Bank of ' Type:
Indiaj, Lodhi | Deposit 29/03/2023 | Amount: t2,57,272.79
Complex, New Date:
Delhi Branch
Self Swarna State Bankof Deposit Saving | Account Individual
Sbngh India, Lodhi Tw' T ¥
Institutional i
prea. New Dell | Daposit  29/03/2023 | Amount: 12,99,560.00
Date:
Self Swarna ICICI Bank, Deposit Saving | Account Individual
Singh Gomtinagar, | Type: :
¥ Lucknow, i Type:
Branch nnm"“", 12/10/2020 | Amount: 111,97,891.31
Self Swarna State Bank of | Deposit savings | Account  Joint with mother-in-
Singh India, Bihar Type: Deposit | Type; law
vidhan Mandal it
Branch, Patna n'm Amount:
Date: T ¥ 48,54,060.25
Self Swarna Allahabad Bank, | Depost Saving | Account  Joint with mother-in-
Singh ::tdnih';;gr;ch pe: Type: L
¢ Deposit 3
Date: 31-03-2023 Amount: L4 45.?33.1]:.‘
Total ¥ 69,39,394.31




ANNEXURE — Il

Sujit Kumar (Spouse):
Spouse 1 [Sujit Kumar Corporation Deposit Saving | Account Individual
Bank (Now | Type: Type:
ith
merged  With |\ osit 31032023 | Amount:  €62,401.00
Union Bank of Dats:
India), Lodhi :
Complex,
New Delhi,
Branch
Spouse ] Sujit Kumar StateBankof Deposit Saving | Account Individual
India, Lodhi Type: Type:
Institutional
Area, New Deposit  29-03-2023 | Amount:  %6,66,914.00
Delhi, Branch Date:
Spouse 1 Sujit Kumar State Bank of Deposit  Other(PPF) | Aceount Individual
India, Ladhi oy i
Institutional e Type:
Area, New Deposit Amount:
Delhi, Branch 29-03-2023 #8.64,392.90
Date:
Spouse 1 Sujit Kumar HDFC Bank Deposit Saving | Account Individual
Institutional
Area, New Deposit Amount:
Delhi) Diats: 29-03-23 23,10,000.00
Spouse | Sujit Kumar | Government of | Deposit GPF | Account Individual
India (Income | yyne: .
Tax il Type:
Department) | DePosit  03:05-2023 | pmount: r
Date: 40,78,858.00
Total T5082605.92




ANNEXURE - 1ll

Avivardhan Singh (Dependent - 1):

Dependentl| Avivardhan Corporation Deposit Saving | Account Individual
Singh Bank (Mow Type: Type:
merged with
Union Bank of | Deposit Amount;
India), Lodhi Date: 29-03-2023 T 68.810.13
Complex, New
Delhi, Branch
Dependent] Avivardhan ICICI Bank, OF | Deposit Saving | Account Individual
Singh | jindal Type: Type:
University /
Branch Deposit Amount:
Date: 29-03-2023 210,10,000.00
Total e10,78,810.13




ANNEXURE —1v

Arshvardhan Singh (Dependent - 2):

Dependent2

Arshvardhan
Singh

Corporation
Bank (Now
merged with
Union Bank of
India}, Lodhi
Complex, New
Delhi, Branch

Deposit
Type:
Deposit
Date:

Saving

29-03-2023

Account
Type:

Amount:

Individual

T22,09,679.24




ANNEXURE -V

Details of investmentin NS5, Postal Saving, Insurance Policies and investmentinany
Financial instruments in Post office or Insurance Company

Swarna Singh (Self):

Relation Name Bank/Company | Deposit Details Account Details
Type Mame
Self Swarna Life Insurance Deposit Insurance| Account Type: Individual
Singh Cﬂr!;lnratlpn of Type: Policies N ¥ 104848.00
India
Self Swarna Religare Health | Depesit Insurance| Account Joint with
Singh Insurance Type: Policies | Type: Avivardhan
Singh,Arshvardhan
Singh
Amount; 16964.00
Total 211812.00




ANNEXURE - VI

Details ofinvestmentin NSS, Postal Saving, Insurance Policies and investmentinany
Financial instruments in Post office or Insurance Company

Sujit Kumar (Spouse):

Spouse Sujit Kumar | Life Insurance Deposit  Insurance| Account Type: Individual
Cur!:uranun of Type: Policies Aokttt ¥ 84876.00
India

Spouse Sujit Kumar | Life Insurance Deposit Insurance| Account Joint with
Corporation of Type: Policies | Type: Swarna Singh
Ve Amount: 247200.00

Total 132076/-




Avivardhan Singh (Dependent - 1);

ANMEXURE = VII

Dependent] | Avivardhan | Life Insurance Deposit Insurance| Account Type: Individual
Singh C ion of Type: lici
ing nrfmrat on ype Policies Ao 188368.00
India
Dependent] | Avivardhan | Life Insurance Deposit Insurance| Account Type: Individual
ety . . i
Sing CCIFFIQTJIIDH of Type Paolicies p— 2150000.00
India
Total 238368/-




Arshvardhan Singh (Dependent - 2)

ANNEXURE - vill

Dependent2

Arshvardhan
Singh

Life Insurance
Corporation of
India

Deposit
Type:

Insurance
Policies

Account Type:
Amount:

Individual

¥ 150000.00




ANNEXURE - IX

Motor Vehicles/Aircrafts/Yachts/Ships (Details of Make, registration number. etc.
year of purchase and amount)

Swarna Singh (Self):

Swarna Singh Vehicle Type: Two Wheeler | 2 25000.00
Make: Honda Activa 3G
Registration No.: UP14CZ23586
Year of Purchase: 2016
Self Swarna Singh Vehicle Type: Car (Hatchback) | ¥ 158000.00
Make: Datsun Redi Go
Registration No.: DLZCAZZ016
Year of Purchase: 2018
Self Swarna Singh Vehicle Type: Motar Car| 2 23,77,148.00
Make: Safari X2+
Registration No.: BROTPM1226
Year of Purchase: 2021
Total T 25,60,148.00




ANNEXURE - X
Jewellery, bullion and valuable thing(s) (give details of weight and value)
Swarna Singh (Self):

self Swarna Singh Valuable Things Type:

Gold | ¥ 23,40,000.00
weight: 450gm. +2,00,000.00
+ 50gm | + 60,000.00
+10gm | = 26,00,000.00
= 510gm
Self Swarna Singh Valuable Things Type: Silver | ¥ 31,500.00
weight: 500gm,
Total 26,31,500.00




AMMNEXURE = XI
Jewellery, bullion and valuable thing(s) (give details of weight and value)

Sujit Kumar (Spouse) :

Spouse 1 Sujit Kumar Valuable Things Type: Gold| % 26000.00
weight: Sgm.
Spouse 1 Sujit Kumar Valuable Things Type: Silver| 2 1260.00
weight: 20gm,
Total 27260/




Swirna Singh [Self)
L Agricultural Land
Location Survey No. | Area  (Total | Whether Date of | Costof Land(In | Any investment on | Approximate

measurement | inherited | Purchase in | case of | the land by way of | current market

in acres) Property? | case of self | purchase)(ln development, value{ln Rs.)

(Yes  or | acquired Rs.) at the time | construction  ete.
No) property of purchase [In Rs} o
Parsarma,Thana No.314 Jamalpur, | Khatm:215 | 0.132 acre No 2705-2022 | Rs. 327,000/~ | NIL Rs. 3,85,000,-
GauraBauram, Darbhanga, Bihar Plot Mo
| N 1176/3004 §
Parsarma, Thana T49(old) 0.06 acre Mo 24.1.2019 Rs. 9.00,000/- | NIL Rs. 13,00,000/-
No314 Jamalpur, GauraBauram, 1175(new)
Darbhanga, Bihar L g
Parsarma, Thana No 314, T49(old), 0.24 acre Mir 1412.2018 | Rs. 7,00,000/- | NIL Rs. 11,00,000/-
Jamalpur, GauraBauram, 1175(new)
Darbhanga, Bihar = = B 3
Parsarma, Thana No, 314, 49 old), 0.24 acre Mo 14122018 | Rs. 700,000/~ | NIL Rs. 11,00,000/-
Jamalpur, GauraBauram, 1175[new))
Darbthanga, Bihar
Total Rs. 26,27,000/- NIL R=, 37, 70,000,/ -




Sujlt Kumar (Spouse)
1. Agricultural Land
Location Survey No, Area (Total | Whether Date of Purchase | Costof Land{In | Any | Approximate |
measurement  in | inherited in case of self case of investment on | current market
Acres) Property? acouired purchase)(In the land by | value[ln Rs)
[Yes orNa) | property Rs.) at the ime | way af
of purchase development,
construction
e o = ote. [In Bs.)
Mauja - Kumhraul | Khata no. - 1366 2acre Yes Not applicable Not applicable | NIL Rs. 78.50,000/-
Bela Alias Supaul | Khesra no. - 7231, | 37dismil{Zbigha
Thana no. 317, 7232, 7233, 7249, | 9katha Bkanwa)
Anchal - Biraul, Dist | 6506, 5417, 7225,
- Darbhanga 7328, 3931
Mauja - Kumhraul | Khata no. - 174 O.01acre (5dhur] | Yes Not applicable Mot applicable | NIL Rs. 34,000/
Bela Alias Supaul | Khesra no, - 6697
Thana no. 317,
Anchal - Biraul, Dist
- Darbharnga i el e =
Maujia - Kumhraul | Khata no. - 1802 O.14acre ([3katha | Yes Not applicable Notapplicable | MIL Rs. 48.100-
Bela Alias Supaul | Khesrapo. - 4057 | 4dhur)
Thana np, 317,
Anchal - Biraul, Dist
- Darbhanga
Mauja - Kumhraul | Khata no. - 754 0.19acre  [4katha | Yes Mot applicable Notapplicable | NIL Hs, 63.000/-
Bela Alias Supaul Khesra no. - 4001 10dhur)
Thana ne. 317,
Anchal - Biraul, Dist
- Darbhanga
Mauja - Kumhraul | Khata no, - 125 0.06Acre  [lkath | Yes Not applicable Mot applicable | NIL Hs, 20,000
Bela Alias Supaul | Khesra no. -7562, | 4dhur 1 2kanwa)
Thana no. 317, HERD
Anchal - Biraul, Dist

- Darbhanga




Mauja - Kumhraul | Khata no.-510 | 0.32Acre (Tkatha | Yes Notapplicable | Notapplicable | NIL Rs. 1,10,000,-
Bela Alias Supaul | Khesra no, = 6615, | Bdhur Bkanwa)
Thana no. 317, 54327, 5428, 5429
Anchal - Biraul, Dist
- Darbhanga gy
Mauja - Kumhraul | Khata ne, - 538 0.68Acre (15katha | Yes Not applicahle Mot applicable | NIL Rs. 2,34.000/-
Bela Alias Supaul | Khesra no. - 6597, | 3dhur)
Thana no. 317, 4023, 6536, 5462,
Anchal = Biraul, Dist | 5422, 5423
- Darbhanga )
Maiuja - Kumhraul | Khata no. - 295 0.33Acre  [Tkatha | Yes Not applicable Notapplicable | NIL Rs. 1,10,900,-
Bela Alias Supaul | Khesrano, - 7015 | L4dhur 12kanwa)
Thana no. 317,
Anchal = Biraul, Dist
- Darbhanga
Mauja - Kumhraul | Khata no, - 307 0.21Acre [Skatha) | Yes Mot applicable Mot applicable | NIL Rz, 70,000/-
Bela Alias Supaul Khesra no. - 6858,
Thana na, 317, G614
Anchal - Biraul, Dist
= Darbhanga
Mauja = Kumhraul | Khata no, - 608 D.62Acre (14katha | Yes Not applicable Mot applicable | NIL Rs. 2,05,300/-
Hela Allas Supaul Ehesra no. - 7285, | Tdhur)
Thana no, 317, 7286, 7559
Anchal = Biraul, Dist
— Darbhanga
Total 4.83Acre Total Rs. B6,55,750/-
Interest in inherited property being 1/4% | 1,2075Acre Rs. 21,623,938/

of total property as shared with two
ather siblings and widowed mother.




Sujit Kumar [Spouse) :
2, Non-Agricultural Land
Location Survey No, Area [Total | Whether Date of | Cost of Land(In case | Any Approximate
measurement in | inherited Purchase  in | of purchase]{In Rs) | investment on | current
acres) Property? (Yes | case of self |at the rme of | the land by | market
or Na) acquired purchase way of | value[In Rs.)
property development,
construction
e, [In Rs.)
Mauja - Hati | Khata no. - | 024Acre (Gkatha) Yis Mot applicable | Mot applicable Yies Rs.
thana no. 297 | 369 Construction 28,00.200-
Anchal Biraul | Khesra no, - cost Hs | +
st - 35/4,37 2,75,0004- 2,775,000/
Darbhanga ) = 30, 78,200/-
Interest in inherited property | 0.06Acre Rs. 7,69,550/-

being 14" of total property as
shared with two other siblings
and widowed mother,




Swarna Singh (Self):

3. Commercial Buildings (including apartments)

Location Survey No. | Area [Total | Built-up Area | Whether Date of | Cost of | Any Approximate
measurement in | {Total inherited | Purchase in | property investment on | current
acres) measurement | Property? | case of sell | (in case of | the land by | market

in sq. fr.) (Yes or No) | acquired purchase] | way of | value(ln Rs.)
property development,
construction
[ et [In Rs.)

(ffice space/ hall on | Municipal | 00251 1093 sq.ft. Yes Not NIL NiL Rs,

ground  floor i | Holding Inherited | applicable 110,00,000/-

huilding at Ward- | No. 34/14 by virtue

Raja Ram Mohan of gift deed

Ral, Plot No.l & 2, dated

Gokhale Marg, 2.7.2016

Lucknow, Uttar

Pradesh _ -

Ground Floor in | Municipal | 0.041 16811 sq. [t Yes by | Not NIL MIL Rs.

building built on | Holding virtue of | applicable 1,65,00,000/-

portion  of  Sub- | No.34/14 gift deed

Division Plot Mo, dated

Layout Plot  No.2, 2.7.2016

Ward- Raja Ram

Mohan Rai, Gokhale

Marg, Lucknow,

Uttar Pradesh ]

Total 2,50,00,000/-




ANNEXURE — XVI (A}

Sujit Kumar [Spouse):

Inherited Residential Property:

Location Survey No. | Area  (Total | Built-up Area | Whether | Date  of | Cost of | Any Approximate
measurement | (Total inherited | Purchase property investment current market
inacres) measurement | Property? | In case of | (in case of | on the land | value(ln Rs.)

in sq. ft.) (Yes or | self purchaze) by way of
No) acguired development.

property construction

= etc. (In Bs.)




ANNEXURE - XVI (B)

siblings and widowed mother.

Sujit Kumar (Spouse):

. Residential Bulldings (including apartments)

Location Survey No, | Area  (Total | Built-up Area | Whether | Date  of | Cost of | Any | Approximate
measurement | {Total inherited | Purchase property investment current market
in acres) measurement | Property? | in case of | (in case of | on the land | value(ln Rs)

in sq. ft.) [Yes or | self purchase) by way of
No) aciuired development,
properiy construction
4 i e etc. (In Rs)

Flat No. 02, Ground Floor, | Not Not 1971 sq.fi. No 24112017 | Rs. Mt Rs.

Tower- Bhabha, | Applicable | Applicable 38,04,438/- | applicable 55,040, 00D -

GrihaPravesh, Plot No,

GHO3A, Sector-77, Noida,

| Uttar Pradesh

Mauja - Kumhraul Bela Alias | Khata no. - | 0.15Acre 2380 sq.ft. Yes Not Nat | Not Rs

Supaul Thama no. 317, | 510 {3katha applicable | applicable | applicable 19,00,000(land

Anchal - Biraul, Dist - | Khesra no, - | 9dhur) value] +*

Darbhanga G827, 6828 10,000,000 -

[building
value) =

e == 29,00,000/-

FLAT NO - 103, FIRST | SURVEY Kot 1410 sq. . Yes Not Not Mot 48,00,000,-

FLOOR, MAUJI RAJKAMAL | THANA NO. | applicable applicable | applicable | applicable

FALACE, MAUJA DHAMNAUT | 20, TAUZI

MOHALLA. RAMJAIPAL | NO. 5224,

MNAGAR, PATNA-B01503 KHATA NO.

677 B 671,
PART  OF
CADESTRAL
SURVEY
FLOT NO.
s - 708 & 709 e
Interest in inherited property being 1/4% of | 0.0375Acre Rs,
total property as shared with two other 19,25,000/-
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